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STAIYDING OBDEB

No. 04/s.0.n023 ' Date: ll.0l .zozs

ln partial modification of standing order No. 03ts.o.t2oz3
dated 09.01 ,?023, it is norified ro a[ concernecJ rhat all DB wrir petitions

under Article 226 of the constitution of India, in *,hich state is a party, shall
be filed only after serving a notice / copy of the petition in the Office of the

'Advooate General and after receivihg acknowledgment of the same on the

main copy frorn his office.

This order shall be effected from 16.01 .2023,

BY ORDER

REGISTRAR GENERAL t, \. \trr.
No. Gen/Xvt05l2u23ll38 Date : 11.01.2023

Copl' .forwarded to the foltowing tbr information and nccessary
action:-
l. The Registrar-cum-Principal secrerary to Hon'ble the Chief Justice,

Rajasthan High Court

2. Private Secretar,v- to all the Hon'ble Judges to place thc same hefore His
Lordship for kind perusal.

3. The Registrar (Admn.), Rajasthan High Court Jodhpur / Jaipur Bench, Jaipur.

4. AII the Registrars / O.S.D, Rajasthan High Court, Jodhpur / Jaipur Bench,

Jaipur.

5. Registrar-curn-C.P,C., Rajasthan High Court Bench Jaipur with the request to

upload the same on the official website of Rajasthan High Court

6, Registrar (Judicial), Ra.jasthan High Court, Jodhpur/ Jaipui Bench, Jaipur

rvith the direction to circulatc the same all amongst.all the concerned of
Judicial Sidc and ensure cornpliance the samc and with the request to publish

the same in the Cause list.

7. Advocate General, Rajasthan, Jaipur.

t. All the Additional Advocates Ceneral, Jodhpur/ Jaipur.

9, All the Govcrnment Advocates, Jodhpur / Jaipur.

10. Chairman, Bar Council of Raiasthan, Jodhpur.

I l. The President, Rajasthan High Court Advocates'' Association, Jodhpur / ,

Jaipur.

12. The President, Rajasthan High Court Lawyers'Association, Jodhpur.

13. All Joint Registrars / Dy. Registrars, Rajasthan High Court, Jodhpur / Jaipur

Bench, Jaipur.

14. All Assistant Registrars / A.O.J., Rajasthan High Court. Jodhpur / Jaipur

Bench, Jaipur.

15. A.O.J. Ceneral Section, Rajasthan High Court. Jodhpur.
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